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region and power generation capacity of each such 
project, both excuted and stlll under execution; and 

(d) when the Sewa Hydel Project was taken up for 
execution and amount spent so far on it the time 
schedule fixed at the time of launching of the project 
and its estimated cost? 

C 
THE MINISTER OF STATE IN THE MINISTRY OF 

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRI S.R. 
BALASUBRAMONIYAN) : (a) The following major Hydel 
Project have been identified in J 8 K on Chenab 
rlver : -  

~ . N O .  Name of Project Capaclty ~n MWs 
Stage-l Stage-ll Total 

Salal HEP 345 

Bulhasti HEP 390 

Sawalkote HEP 600 

Baghllhar HEP 4 50 

Rattle HEP 170 

Pakaldul HEP 1000 

Bursar HEP 1020 

Naunatoo Nalgarh 
HEP 400 

Klrthal Naunatoo 
HEP 750 

(b) None of the above projects has been taken up 
for executlon by the State Govt The amount spent in 
the Central Sector by NHPC lor execution of the 
tollow~ng power projects is Indicated below : -  
-- - - 

Amount spent by 
end of June 1996 

( R s  In crores) 
.- 

1 Salal HE Project St-l (345 MW) 651 48 
2 Salal HE Project St41 (345 MW) 258 07 
3 Dulhasl~ HE Project St-l (390 MW) 1412 56 
4 Baghhar HE Project (450 MW) 17 16 (Under 
5 Snwalkol HE Project (600 MW! 8 64 transfer 

to State 
Govt ) 

The power generation capacities of projects both 
executed and still under execution during the last three 

as under :- 

Upper Sindh Hydel 
Project Slage-ll (Kmr) 

Small Hydel Projects in 
Kashrnir e.g. Pahalgam 
(2 MW) Machil (0.35 
MW), Asthan Nallah 
(1 05 MW) 

Small Hydel Projocl 
in Jamrnu region e g 
Chenanl-ll (2 MW). 
Chenani-Ill (7.5 MW) 
Sewa-Ill (9 00 MW) 
and Baderwah (1 MW) 

Parna Hydel Project 
In Jammu 

Sewell Hydel Project 
In Jammu. 

105 MWs (Under 
executlon) 

SmalllM~ni Hydel Projects 22 5 MW -do- 
In Leh & Kargil e g. 
Sanjak (1.26 MW) 
Hattal (1.00 MW) 
Merpacho (0 75 MW) 
Igo-rnerchillong (3 00 MW) 
Dumkar (4 50 MW) 
Chutak (12 00 MW) 

lqbal Bridge MHP (3 75 4 55 MW (2 05 MW 
MW) Hunder. Sumoor 6 capacity 
Bargo (0 8 MW) C O ~ ~ I S S -  

lonod) 

Gas Turb~ne Project 100 MWs Comrn~ss- 
Kashmir (Phase-ll) ornd 

Besides the above projects, the following main 
generation projects belong~ng to the State are In 
operation for the past many years - 

( i)  Lower Jehlum HEP (Kashmir) 105 MWs 
(ii) Upper Smdh HEP Stage4 22.5 MWs 
(iii) Ganderbal HEP (Kashmir) 15 MWs 
(iv) Chenanl HEP Stage-l 24 MWs 

Jamrnu 
(v)  Gas Turbine Phase-l 8 75 MWs 

Phase-ll Kashmlr 

-. . - . - . - - 

Other projects are yet to be taken up 

(c )  The total expendlture on power sector lor the 
State dur~ng the last three years IS as under - 

Rs 174 56 crores 
Rs 259.31 crores 
Rs 290 60 crores 

The regionwise break-up of these expendlture 
figures are not malntalned by the State Government. 

(d) Sewa Project is proposed to be executed rn 
three stages Stage-Ill of the Project was taken up for 
execution with an installed capacity of 9 00 MWs In 
1992. It IS targened to be commlssloned In 1997-98 
The or~gmal estimated cost o l  the project was Rs, 16 92 
crores which has been rev~sed to Rs 43 00 crores The 
expenditure ending 3/96 IS Rs. 27 19 crores Stage-ll of 
the Project envlsages an installed capacity ot 120 MWs 
The orlginal estimated cost of Stage4 was Rs 178 00 
crores wh~ch has been rev~sed to Rs 325 00 crores 
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Expenditure incurred on infrastructural works of the 
Project ending 3/96 was Rs. 34.54 crores. The 
infrastructural works on the Project were staned In 1990 
and the schedule for completion was 6 years. However, 
on account of paucity of resources, the project has 
been proposed tor private participation. The revised 
target tor Its completion in 2002-03. Stages4 is yet to 
be fully investigated. 

Power Projecta 

813. SHRl GULAM RASOOL KAR : Will the PRIME 
MINISTER be pleased to state : 

(a) the number of power projects clearedlawaiting 
clearance of the Union Government for the S!ate of 
Jammu 8 Kashmir; 

(b) the amount of power being supplied through 
National Grid to J 8 K; 

(c) the steps being taken to expedite the clearance 
of power projects and ensure regular power supply to 
the citizens; 

(d) the tunds allocated, project-wlse; and 

(e) the tlme by which these projects are llkely to be 
clearrd? 

THE MINISTER OF STATE IN THE MlNlSTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR. S. 
VENUGOPALACHARI) : (a) and (c) to (0). There are 
three cleared ongoing Schemes in Jammu & Kashmir. 
The details are as follows - 
- - -  

S No. Name of the Scheme Capacity Funds 
(MW) allocated for 

1995-96 
fRs. In crores) 

1. Upper Sindh-ll 2x35 35 0 
2 Pampore-ll GT 4x25 6 0 
3 Upper Sindh-ll Extn 1x35 5.0 

Three Schemes namely New Ganderbal HEP 13x15 
MW), Parkhachik Panikhar St 18  1 1  HEP (5x12 MW) and 
U ~ I  HEP St II (Ph-I) (4x70 MW) are under exammatton 
in Central Electricity A~thor~ ty .  

The project authorities have been requosted to 
furntsh additional informat~on/clartfication sought by the 
Central Electricity Authority. The status of these projects 
is berng monitored regularly by the Mintstry of Power 
and Central Electricity Authority to expedite the 
clearances Periodic discusstons are held with the 
project authorit~es/promoters In this regard 

(b) The amount of power actually drawn by the 
Jammu 8 Kashmlr State from the Central Sector durlng 
the months of April to May. 1996 was 412.0 MU as 
agalnst the entitlement of 559.8 MU. 

D.D.A. Flrta 

814. SHRi UDAYSINGRAO GAIKWAD : Will the 
PRIME MINISTER be pleased to state : 

(a) whether D.D.A. In 1979 had launched soms 
New Pattern HUDCO scheme of flats; 

(b) If so, the details thereof with areas and cost 
fixed under scheme, category-wise; 

(c) whether some flats under the scheme have since 
been allotted; 

(d) H so, the details thereof locality and category- 
wise and draw-wise; 

(e) whether the Government propose to allot more 
such flats in future during 1996 and 1997 by holding 
more draws; and 

(f) if so, the details thereof and If not, the reasons 
therefor? 

THE MINISTER OF' STATE IN THE MlNlSTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR. U. VENKATESWARLU) : (a) and (b). DDP 
has reported that a Scheme t l t led New Pattern 
Registration Scheme was launched In 1979 tor allotment 
of Janta, LIG & MIG flats. The amount of registration 
deposit, plinth area and tentative cost indicated In the 
brochure of the scheme was as under : -  

Cato- Plinth Arm Tentatlvr Amt of rog~strel~on 
W Y  Cost (Rs  ) deposit (Re ) 

GEN SCfST 

MIG 60-65 Sqm 42.0001- 45001 3500)- 

LIG about 39 Sqrn 18.0001- 15001- 12001. 

Janta Upto 24 Sqm 8.0001 2501- 200'. 

(c)  Yes, Sir. 

(d) Flats are allotted through araw of lots held from 
time to time Category-wise number of allotments made 
under this scheme upto 31/3/96 is as under : 

MIG LIG Janta 

30769 48702 58276 

The local~t~es, In whch there flats are located arcr 
glven In the attached statement. 

(e) and (1). There are 31,204 reglslrants under this 
Scheme to whom tlats are yet to be allotted. Keeplng 
In vtew the constraints of availability of land and 
provlsion of services by other agencies, DDA plans to 
allot flats to all the awalting registrants of the Scheme- 
withln a perlod of two years However, no registrants 
01 Janta category is now awaiting allotmenl of flats 
under thls scheme 


